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Growth of Jhuggi Cluster in Jhangir- 
puri, Delhi

3713. SHRI SURAJ BHAN:
SHRI ATAL BIHARI 

VAJPAYEE:

WiU the Minister of WORKS AND 
HOUSING be pleased to state:

(a) is it a fact that in Delhi’s Jahan- 
' girpuri area the Delhi Development

Authority have permitted the growth 
of a massive jhuggi cluster over 8—10 
acres of land and have refused to take 
remedial measures to clear tKe land 
after some miscreants have cleverly 
put up* a Board of Rajiv Gandhi Nagar 
there;

(b) action taken against tKe guilty 
0, D. A. Officers and remedial measu- 
re$ being taken in this regard; and

(c) whether his attention has been 
drawn to a news item that some per-
son? have diarged from Rs. 200 to Rs.

(2) (3 )

12,660 5,005
3,31,288 1,02,799

63,850 50,525
18,025 12,15 1
42,741 17,035
23,065 9,976

24,48,282 20,84,383
4,91,974 3,32,232
5,45,676 3,70,654

21,560 16,827
4,08,550 2,62,623
5,37,006 4,30,614

21,700 21,31 1
6,800 3,947
6,125 4,868

66,28,512 51,42,707

400 for permitting each jhuggi come-up 
there; if so, factg in this regard?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) The Delhi Develop-
ment Authority has denied that it has 
either permitted or its officials are 
conniving at the setting up of unau-
thorised jhuggies in Jahangirpuri Re-
settlement Colony. However, it has 
been reported by the D. D. A. that 
some unauthorised jhuggies have been 
Put up in the areas earmarked for pub-
lic facilities in Jahangirpuri. D.D.A. 
has already removed a number of un-
authorised jhuggies in the Jahangir- 
purl Resettlement colony and further 
clearance bas also been planned.

(b) Does not arise.
(c) The D. D. A. has stated that mo  

specific information whether any per-
sons are charging any amount from 
Jhuggi dweller* is available with it.




